
Mess . . from R.S. OVE :SR 4. 1982 Comm. on We1.fa1'e 
o/ SC/ST. Rep. 

Chapter V of Fifty-eighth po.rt on 
Uavy of Wealth 'Tax big agricul ... 
tural land holdings ~ rect 
valuaUon of unquoted equity sha:res. 

(15} Statement showing action 
taken by Government on the re-
commendations cont--ained in Chap-
ter I and ftnal replies in Repect ot 
Chapter V of fifty-ninth 'H pOrt of 
Purchase contracts 'in two com_ 
mands. 

MESSAGES FROM 'RAJYA SABHA 

SECRETARY: S-lll", I have to report 
the following messages received from 
,the Secretary-General ·or Rajya 
Sal>ha:-

(i) 'In accordance- with the pro-
visions ot rule 11'5 of thle Rules of 
Procedure and Conduct of. Business 
in the Rajya Sabha, I am directed 
to inform the Lok -Sabha that the 
Rajya Sabha~ at its itting held on 
the 2nd November, 1982, agreed to 
the following amendments made by 
the Lok Sabha at its sitting held 
on the 16th October, 1982, in the 
$.ales Promotion Employees ( Con-
ditions of Service) Amendment Bill, 
1980:-

Enacting formula 

1. That at page 1, line 1,-

for "Thirty ..first' ' suJbstitute-

'1Thirty-thitrd''. 

Clause 1 

2. That at page 1, lin 4,-

for ''1980' ' substitute "1982" ' 

(ii) In accordance with the pro-
visions of rule 127 of the Rules of 
Procedure and Conductt of Business 
in the Rajya Sabha. am directed 
to inform the Lok Sabha that the 
Rajya Sabha,· -at its sitting held on 
the 3rd November, 1982, aglI'eed 
without any amendment to the 
Andhra Scientific Company Limited 

(Aoquisition and Tran er Under-
takings Bill ll>82 which wa 
passed by th~ Lok 'Sabha at . its 
sitting held on the . 20th Octo1)et' 
1982. I 

(iii) "In accord nee with the 
provisions of rule 12.7 of the Rule 
of Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am 
directed to inform the Lok Sabb 
that the Rajya Sabha, at it sitti 
held on the 3rd November, 1082 
agreed without any mendment to 
the Limestone and Dolomite Mine 
Labour W llare F.und. (Amend. 

I ment) Bill, 1982, which was passed 
by the Lok 'Sabha at its sitting held 
on the 1 th Octooer, 982.'' 

12.15 hrs. 

COMMITTEE ON PUBLI 
TAKING 

U ER 

FIFTY-FIRST AND FIFTY-FOURTH IlEPO TS 

SHRD MADHUSUDAN VAIRALE 
(Akola): I beg to present the !ollo -
ing Report (Hindi and English ver. 
ions) of the Committe on Public 

Undertakings: -

(1) Fifty-first Report on A!:tion 
taken 1by Government on th!.? re-

commenda ions contained in the Tw-
enty-fif th Report of the Committee on 

Delhi Transport Corporation~ Ac-
-cid nts and Operation of Private 
Buses. 

(2) Fifty-fow·th Report on Action 
,taken by Government on the re-
commendations contained in the 
Twenty-eighth Report of the Com. 
mittee on HMT Ltd.- Tracto.rs 
Division. 

COMMITTEE ON THE WELFARID OF 
SCHEDULED CASTES AND SCHE-

DULED TRIBES 

TwENTY-SEVENTH REPORT 

SHRI A. C. DAS (Jaipur): I beg 
to present the Twenty..se1,~nth Re~ 
Port (Hindi and English versions) -0t 
the Committee ·on the Welfare of 
Scheduled Castes and· Scheduled 



5 P.M.'s Speech in KAR A 1 , 1 4 (SAKA) SWua¢wn in Coir r.,8 
Industry Nagciland (Sta.tt.) : 

Tribe on Ac'tion en by Govern· 
m ht on th ~mmend tions con-
tained in the Nineteenth Repo t o! 
th Com ·ttee oii the Ministry o:f 

ence, Depattment of Defence P O· 
duction-Reservations for and em. 
ployment of Scheduled 

1

Castes and 
heduled Tx-ibes in Ord e ,Fac-

tory Board and in dnance Factories 

2.15 

ll'ATEMENT RE: 
ABOUT 

CH 

PRES 

THE MIN'ISTER OF PARLIAMEN-
TAR AFFAIRS AN}) WORKS AN1' 
HOUS • G (SHRI BHISHMA 

ARA!N INGH) : me hon. Mem 
day before yest day referred to 

the Press reports which had appeared 
n October 23, 1982., to the effect that. 

the Prime Minister, Shrimati Indira 
Gandhi in her speeches in Nagaland 
had said th t pro.Centre States had a 
prior claim of Central attention. 

An official pok sman has ::ilready 
contradicted these incorrect reports. 
However, ince the Hon'ble Member 
have ask d for a further clarificatioP 
in the House, I am reading out the 
note which the Prime Minister wrote. 

'My att ntion has been drawn to a 
new · report which appeared in a 
ection of the Press on 23rd Octobetr 

1982t hich is incorrect and eve~ 
mischievous. Nagalana is a sensitiv 
and stra.tegjc area with special pro 
bl ms. A no time or place, cithe.r 
during this election or any other hav 
I said that only those working for th 

ongress 'would 1b helped. My Gov-
rnm. nt has h lped all State Govern · 

ments regard! ss of the rurna party 
th re. 

As ] was speaking on benalf of th~ 
C n s , I naturally, ppealed t 
th people to vote for the Co:ng,ress 
candidat , adding that Congress 
candid te5 would h more effective 
since they b liev; in and would im-
plem nt our pec1a1 -prog.r mmes for 

. ii +: 
the tribal and hill people and weaker 
seetiens. However, my stress was oni 
the ·mportanee of the .unity of e 
cou tr he ~avantages of a nationall 
party as opposed' :O a regional party. 
tI also said 'that-:for- r'.easons ot security 
nd development it was more ad_ 

vantageoUs to belong to a larger unit. 
I laia stress o the importance o! 
Nagaland c@ming more close1.y into 
the national mainstream. No party or 
individual who lfas ine nati•)n's good 
at head will advocate any sentiment 
in Nagaland which -could weaken this 

oseness.,, l 

COMMI'rrEE ON SUBORDINA 
LEGISLATION 

FOURTEENTH REPORT 
SHm: MOOL CHAND DAGA 

(Pali) : I beg to present the Four-
teenth Report (Hindi and English 
verS1ons) of the Committee on Sub-
ordinate Legislation. 

12.17 hr . 

ALUING A'ITENTION TO MATTER 
O URGENT PUBLIC IMPORTANCE 
REPORTED SERIOUS SITUATION PREVAIL-

ING IN THE Com INDUSTRY 

HR!r M. M. LAWRENCE (Idukki): 
I call the attention of the Minister of 
Industry ~ Steel and Mines to the 
following matter of urgent public im-
portance and 11 request that he may 
make a statement' thereon: -

"Reported serious situation pr e-
ailing m the coir industry due to 
ccumulation of stock mechanisa-

tion and lack of raw ~aterials in 
ihe Coir . '' 

It has been wrongly typed as Cor-
poration it should b actually •co-
operativ:es'-

'. . ."Co_operatives -of India.'' 
12.18 h . 

[MR. DEPUTY-SPEAKER, in the Chair] 


